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recemily. Banks have, bowewsr been
advised to exercise caution and restraint
in respect of advances agamst pulses, as
the output and supply position of pulises
1s still not comfortable

2 Cotton and Kapas Inline with the
incremse in the length of perod for which
the mitls can hold cotton stocks permitted
by Textile Commissioner, the Reserve
Bank has increased the existing specified
periods of stock consumption of cotton by
textile mrlls 1n  respect of which mimmum
margins are prescribed by the Bank, by
lour weeks in all cases Fuither, witha
view to giving relief to parties other than
cottop textile mills, the 1 imymum margius
prescribed for advances to such parties
respect of stocks of cotton and kapas
marketed from October 1, 1971 onwards,
have been reduced by 10%

With a view to turther encouraging the
production of new varseties of cotton, the
concessions relating to lower mimmum
margin of 25% and exemption from ceiling
control have been extended to some addi-
tional new andjor long <taple vaneties of
cotton viz, Hampt, Varalaxmi, Mabhar
Narmada A-51/9, Khandwa X and Badnavar
1.

3 Oiiseed>|Ozls The minimum margin
on advances to ol mills in States other
than West Bengal and Bihar against
rapesecd/mustardseed equivalent to two
months’ consumption of each muli has
been reduced trom 6G% te 40%

4, Swar, Gur gnd Khandsar:  Bank
advances to Whelcsale Consumes’s Co-
operative Staies snd State snd Natonal
Tederations of Consumers’ Co operatives
againgt stocks of suger, gur and Khand-
sars haye betn completely exempted from
control, Fusther, advances aganst sugar
granted 10 whelesale and retail dealers
appointed/hcensed by Qovernment andfor
operating under statutory rationng/fair
price distribagion sysem In il States and
Union Territories have also been exempted
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froth margin ocotitrol to the extent of the
quantum of suger altotted to  them by the
Government

5. Warehouse recespts  With a view to
encouraging the use of storage facilities
provided by the Warehouses of Central and
State Warchousing Corporations, a reduc-
tion of 10% has been allowed (as i the
case of toodgrains) in respect of other
controlled co nmodities also, in the mini
mum margin to be maiatamed hy banks
in respect of their advances against ware-
house recerpts 1ssued by such corporations
Bank advances upto Rs 25,000 per bor-
rower against such warehouse receipts have
also been exempted from ceiling control 1n
respect of all the controlled commodities

6 Exaemption in Border Districts The
period of exemption from control, previ
ously extended upto the end of April, 1972
in respect of bank advances against food-
grams, osiseeds and vegetable os (Inclu-
ding vanaspati), cotton and kapss, and
sugar, gur and khandsari i the border and
near border districts, has been extended
further upto the end of October 1972

Further 1t has been decided that banks
may, on merits, continue to grant extended
ceedit facthities to textite mills aid dealers
for a further persod of three months, 1 e,
upto the end of July, 1972

Protected Savings Scheme

6730 SHRI SHRIKISHAN MODI
SHRI M M JOSEPH

Wili the Mmister of FINANCE be
pleased fo state

(a) whether Government propose to
ntroduce a new scheme of Protected Sav-
mgs for small Savers investing in Post
Offices, Cumulative Time Depomts arid
Recurring Deposit Accounts, and
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@) if so, the mawfeatures, of the
scheme and when it is likely to be intro~
duced?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGD * (a) Yes, Sir

(b) The main features of the new
scheme of Protected Savings for Small
Savers jnvesting in Post Office Cumulative
Time Deposit and Recurring Deposit Ac-
counts are *—

1 It shall be applicable to Post Office
Cumulative Tiume Deposit and Re-
curring Deposit accounts for S-year
periods of the denominations of
Rs 5/ and Rs 107-

2 If the deposits had been made with
out break fora peniod of 2 years
and 1f there had also been no with-
drawals during this period, pay-
ment of the full value of the account
will be made to the successor in the
unfortunate event of the demise of
the subscriber any time before the
closure of the account

3 The scheme 1s available for adults,
who are not more than 53 years at
the time of the opening of therr
accounts

The scheme of Protected Savings 18 pro-
posed to be introduced with effect from
the Ist July, 1972,

Proposal to Construct Tourist Houses
in Various States

6731. SHRI SHRIKISHAN MODI
SHRI P. GANGADSB *

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether Government ar¢ consider.
ing & proposal to construct Tourist Houses
1n various states; and
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@) if 00, the number of such Houses
to be constructed Statewise?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR KARAN
SINGH) (a) and (b) It 18 proposed to con-
struct supplementary accommodation for
toursts mn the form of Youth Hostels, Rest
Houses in Game Sanctuaries, Reception
Centres and Toursst Bungalows A State-
wise list of these projects 18 laid on the
Table of the House [Placed in Libvary
See No LT—2090 /72)

Agreement for Fimancial ald from
Denmark
6732 SRRI SHRIKISHAN MODI

Will the Mimster of FINANCE be pleased
to state

(a) whether an agreement providing
financial aid to India was signed with the
Danish Government, and

(b) if so the total amount of aid o de
given to India under the agreement and the
main features thereof ?

THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN) (a)
Yes, Sir

(®) Agreement for a new Danish Credit
of Rs. 4 crores was signed on 24th April
1972 The loan is to be repaid over a period
of 25 years inclisive of a grace period of
7 yoars and is faterest froe.

The loan amount osn be used to pay
for Danish eervices and for impert of
capital equipment, composents and spares
of Danish origin. A list of items which are
eligible for Import under the Danish Credit
is 1aid on the Table of the House, [Placed
in Library. See No LT~2091/72)





